
ORDER

L Rel.erence to the Ministn olc'orporate Aflairs order no. A-220121612021-

Ad lV-MCA dated tl2id Decenrber 2922. the lbllo*ing benches are

reconstitute,l t.n.,purorih itt ternrs ol order l(y()3/l/2022 NCLT dated

03.12 2OZ2 uith ellect liom 05 l2 2\t22'

2. The Benches shall be conducted in phlsical nTode. e\cepl $here Members

are presiding lrom dillerent Benches or as per permission taken liom the

nr.riaing Lu-dicial Member. 'l'he reconstilLrted benches are as under:

National ComPanY Law Tribunal

File No. l(\ lO3 10212(\22-NC LT

6tl' Flttor, Block -3

CCO ComPlcr, Lodhi Road

Ncu Dclhi-1 I (1003

Dated 3"1 Decetnb er 2022

It is l'urther macle clear. that all part heard matters and speciallr ordered

matters $ill contir-[le to be hard bY the same Bench till disposal.

This orcler comes into efl'ecr liom 0-5. l2.2022and is sub.iect to nrodrllcation

as and u'hen olher Members.ioin'

Anr inaclr,ertent error ntar be brought to the attention ol'the undersigned
5

Comltosition of Bcnch

Dir ision Bcnch (Court No. II)
Rcmarl<s
Full Dar.

Bench
Ncu Dclhi

I Slrri Ast,ok f,rna, gtiuta{Ial.N4glllgI (D

I sl,"i I N Grrnla Menrbcr (T)

Division Bcnch (Court No' lll)- - - --i- cl'il R*h' Vcnkat Balraura Das. Ivlenlbcr (J)

First Hall'

f - 
Sliri Attrl Chattrrvcdi. Mcnrbcr (-f)

Diti..i* B.'*'hic*i1 N;Vt 
- 
- -.-

l. Shri Patrbanclla San'artarq1qg ryq$!.Ug!t!r U

First Hall'

2. Dr. gi,tod Ku,rrar Sinha. H'tcnlbcr ('I)

Dirision Bcnch (Court No. VIL -

I sl..i Rr.l", V"rrt"t Balranta Das. Merrrber (J)

Second Hall-

7. SM Ratr,tl Prasad Bhatnagar- Mcnrber (T)

Dir ision Bcnch ((burt No. l) -

I n' VRB Nandula. Mcnrbcr (J)

First Half

Sccond Hall

Hl tlcraltad

@irrbcr(T.r
Division Bcnch G!t! tt-Nq*UL
I I,*',*.lR"lJ) Tclaorolu Raiani- Mcmbcr (J)

7 Sffrcl,ta'l S,iigh. Mcmber (T)

f)i'isirrn Rcnch (Cour1 Nrl. II) Sccond Hall
Kolkata

Mr.tr"i

T-S,"t. B,dtrtta BrncUqe. Ivl!!&gIlU
? (lrri Rrlr:ri loshi- Mcrtrbcr (T)

bitisign Bench (Crlurl No.IV) 
.

t. Strri t<istror Vcnrtrlapalli. Mcnrbcr (J

Full Dar

2. Shri Prabhat Kuntar. Mcmbcr 1l )

Ytdfu1*
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J.
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u1P

Copl'to:-
1.

2.

3.

4.

Joint Registrar

P.S. to Hon'ble Presidcnt. National cotupanv La$,Tributtal. Neu Delhi.

Hon'ble Mentbcrs. National Compattv Lau' Tribunal'

Secretary. National Cotnpartv Larv Tribunal'

NCLT web site.
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